GOVERNMENT OF MEGHALAYA
OFFICE OF THE DISTRICT MAGISTRATE :: EAST KHASI HILLS DISTRICT
2o SHILLONG :::::

PROHIBITORY ORDER UNDER SECTION 144 CrPC
(No.C&S.3/2009/PT.111/45, Dated Shillong, the 6™ December, 2020)

In continuation to Order No.C&S.3/2009/PT.111/43, Dated Shillong, the 1% December, 2020 and in exercise

of the powers conferred upon me under section 144 Cr. P.C. read together with Regulation 3 of the Meghalaya Epidemic

Diseases, COVID-19 Regulations, 2020, I Miss Isawanda Laloo, IAS, District Magistrate, East Khasi Hills District do hereby

prohibit as under, with effect from 7™ December, 2020 (Monday) upto 13" of December, 2020 (Sunday) only for

timings falling between 05:00 AM to 11:00 PM each day in all of East Khasi Hills District:-

1.
2.

Any assembly or gathering without due permission.

Operation of UNREGULATED markets (iew heh/ iew die lang) which have not obtained separate permission

from this office.

Operation of all cinema halls, swimming pools, theatres, auditoriums, and similar recreational places.

All forms of contact sports, competitive sports events and spectators in Sports grounds and stadia. Permission
for training etc as per SOPs of Sports and Youth Affairs Department may be granted after due application to
this office and satisfaction of all conditions.

All forms of large public gathering and congregation including social, political, entertainment, academic,
cultural, etc., without permission from this Office.

Moving in public, work places and during transport without a Mask.

Spitting in public places.

Consumption of liquor, paan, gutka, tobacco, etc in public places.

General Instructions

1.

Every individual to mandatorily maintain social distancing of at least 6 feet, wearing of masks, respiratory
etiquette and to strictly follow without fail, the various protocols and advisories of the Government in the
Health and Welfare Department, at all times.

Religious places/places of worship of all faiths are permitted to re-open subject to compliance to the SOP laid
down by the Government in Notification No.POL.75/2020/Ptl/69, Dated Shillong the 25" September,
2020.(Annexure-A).

Schools will be permitted to open for activities, such as teacher-student counseling, clearing doubts, addressing
hard spots, sharing unit/lesson plans, assignments, submission of works, student assessment programme, etc. as
per the guidelines issued by the Education Department, Government of Meghalaya vide No.EDN.40/2020/26
Dated 17" September, 2020 (Annexure-B)

Any individual/organisation seeking to organise any function/meeting/durbar/ceremony/event may apply to this
office subject to a ceiling limit of 100 (hundred) attendees or one-third the capacity of the hall/venue,
whichever is less as per order No. POL.75/2020/Pt/118 Dated 26.11.2020.

Weddings ceremonies will be allowed in compliance with the SOP issued by Health & Family Welfare
Department vide Order No.Health.175/2020/16 Dated 30.09.2020. (Annexure-C). Attendants at the place of
worship shall not exceed one-third the capacity of the place of worship. Weddings and receptions at
halls/outdoor spaces will adhere to the ceiling limit of 100 (hundred) as mentioned at point 5.

Private gatherings at residential premises which include wedding receptions, engagements, funerals/last rites,
birthday parties, memorial services, anniversaries, etc will be allowed subject to a ceiling limit of 50 persons or
one-third the capacity of the residential premises, whichever is less, as per order No. POL.75/2020/Pt/119

Dated 30.11.2020. Permission will be issued on a case to case basis, after assessing the capacity of the
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residential premises by the Executive Magistrate/Block Development Officer concerned, whenever deemed
necessary.

7. Autonomous/Private/Non-Government offices are permitted to function with 50% strength as per order
No.POL.117/2020/Pt/107 dated 27" November, 2020.

8. Persons above 65 years of age, persons with co-morbidities, pregnant women and children below the age of 10
years are advised to stay at home, except for meeting essential requirements and for health purposes.

9. All residents of the District to install Aarogya Setu Application and Behavioural Change management

App and regularly update their health status on the apps for containment of COVID-19 pandemic.

10. Private and public transport will operate in East Khasi Hills District as per the Order of Transport Department,
Government of Meghalaya issued vide No.TPT/2020/384 Dated 15" September, 2020. (Annexure-D)

11. Movement of vehicles and other traffic arrangements will be prepared and regulated by the office of the
Superintendent of Police, East Khasi Hills District, Shillong. Inter-District movement of persons is permitted.

12. Inter-State movement of persons will be strictly as per the instructions of the Government of Meghalaya. All
persons  entering  Meghalaya  will have to  mandatorily  register  for  testing @
http://meghalayaonline.gov.in/covid/testing.htm and shall strictly follow the testing and quarantine protocols
issued by Health & Family Welfare Department vide Order Health.N0.94/2020/100 dated 27" October, 2020

(Annexure-E).

In view of the urgency of the matter, this Order has been made ex parte.

Lot

(Miss Is a Laloo, IAS)
District Magistrate,
East Khasi Hills District,
Shillong.

Given under my hand and seal this the 6™ of December, 2020.

Memo. No. C&S.3/2009/PT.111/45-A Dated Shillong, the 6™ December, 2020.
Copy to:-
. The Chief Secretary to the Govt. of Meghalaya, Shillong.

2. The Additional Chief Secretary to the Govt. of Meghalaya, Home (Political) Department, Shillong.

3. The Commissioner of Divisions for East/West/South West Khasi Hills/East/West Jaintia Hills & Ri Bhoi District,
Meghalaya, Shillong.

4. The Commissioner & Secretary to the Govt. of Meghalaya, Health & Family Welfare Department, Meghalaya,
Shillong.

5. Commissioner of Transport, Meghalaya, Shillong for information and necessary action.

6. The Director, Information & Public Relation, Meghalaya for favour of causing wide circulation and press
release.

7. The Superintendent of Police, East Khasi Hills District, Shillong for information and to ensure strict
enforcement of the Order above by all concerned.

8. The Sub-Divisional Officers (C), Pynursla/Sohra Civil Sub Division, Pynursla/Sohra for information and
necessary action to ensure strict enforcement of the Order above by all concerned.

9. All Additional Deputy Commissioner, East Khasi Hills District, Shillong for information and necessary action.

10. The Incident Commanders and Block Development Officers, East Khasi Hills District, for information and
necessary action to ensure strict enforcement of the Order above by all concerned.

11. The District Medical & Health Officer, East Khasi Hills District, Shillong for information and necessary action.

12. The District Transport Officer, East Khasi Hills, Shillong for information and necessary action

13. The Station Director, All India Radio, Shillong for announcement in the news bulletin in English & Khasi.

Dis;ﬁ)d)vstrate

East Khvasi Hills District,
Shillong.
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10.

11.
12.
13.
14.
15.

16.

17.
18.

The Director General of Police, Meghalaya, Shillong for favour of information and
necessary action.

The Commissioner and Secretary to the Government of Meghalaya, Health and Family
Welfare Department for kind information and necessary action.

The Director, Information and Public Relations for wide publicity of the Order. The
above order should also be translated in Local dialects (Khasi and Garo) and widely
publicised. Copies of the same should be submitted to Political Department.

The Director of Health Services (MI)/MCH&FW)/Research), Meghalaya, Shillong.
The Director All India Radio for wide publicity of the above Order.

The Director, Doordarchan Kendra Shillong for wide publicity of the above Order.
The Secretary Autonomous District Councils.

All Deputy Commissioners, Shillong/Nongstoin/Mawkyrwat/Jowai/ Khliehriat/
Nongpoh/Tura/Ampati/Resubelpara/Williamnagar/Baghmara for information and
necessary action.

All Superintendents of Police, Shillong/Nongstoin/Mawkyrwat/Jowai/ Khliehriat/
Nongpoh/Tura/Ampati/Resubelpara/Williamnagar/Baghmara for information and
necessary action.

The Chief Executive Officer, Municipal Board, Shillong/ Tura/Jowai/Resubelpara.

Head of all Religious Organizations in Meghalaya for favour of kind information and
necessary action.

Sd/-

Secretary to the Government of Meghalaya

Home (Political) Department
skokeskokosk ok



Annexure-B

GOVERNMENT OF MEGHALAYA,
EDUCATION DEPARTMENT

NOTIFICATION
Dated Shilleng the 177 Septembsar 2020

No.EDN.40r2020126. In pursuance to the Gavermmant of india Order Ko, 40-32020-
OAEHA), dated 28 August 2020 of the Ministry of Hame Affairs and in compliance o
s direslion on recpening mone actwdies in areas ouside the Confamment Zones,
the undersigned hareby direcls the followng guidelines specifcally partainng 1o re-
opening of schooks:

1. Repgutar class -iH-'.ﬂI'ﬂlIEIH for Schools, coleges, educabonal will conlinue 1o
reemaen closed uplo ag™ Septembaer 2020 However the [allcwing actwities
will be permitted:

i Schools wil ba panmifad (o gpen for acivabes swch as eactisr-studen
counEaing, chafy doubls, adavessing hand spods. shanng wnitfesson
glans,  assgnmeris,.  subowssian  of works,  sfodern | SSSessmet
PEOQFaTTHE, Bl

N AN schools are fo prepars & Comdinugds Leaming Plan (CLA} fo ensure
aif shudents ane baning

M. Onbredbsdance earmng shal cotfinue fo B permifed and ancouraped

AN schools o develop & S0% aflsndance schediefostor didy of
teachyg ang non-leaching sl

¥ Oy studerds of clazses 9 fo T2 are panmidied 3 wsit theur schoals, i

areas odiside the containmant yone onfy on volinfary basis for
falng gadance Fam her Baokhaers. This ol be . subfect (o wrllen
conssil of thair peranisdeardians and wil be parmifted with effect from
21" September 2020 and mandatory complance o e S0P noliffad
af para 2 of ihs notéficaian

W Etamprtary stho! feachers ave do atlend schoals ax per their fosier
duty chat develaped by the schoal for compuisary fransaction of
dalp'weekly lessons  and  spbmission  of  assgomenfzdssson
HansAivorksheetielc,  accordingly wie aming or fthrovgh  paremtal
disiritiafion af the sahaol cameus

wil achools are fo develan e individisal FiicrD RIRTIag rE.l.u-l'J.r.'g' fio
Rexibitify i schood mings, scheduling of sledends wsit smd wnifom
e

wir, Schoods are advised o enswe shod duraion vist of sfodents,

fx.  The adusted scegemic calendes @ dploaded @ e sdocation

degartman! website (www, megeducation.gov.in) and also af the
MECSE wabsife fwww mbose.in).

i, Schooi buses i phized wall be exampled frowm oo / evedn rda.

T4
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2. The Gerens preventive measures inclide simple pusiiic health messures
that are to e followed ams

T. Physical distancing of at irast 6 feal 1o be follawed as far as feasible
Lisg of faon coversdnasks bo be made mandsinry

Frequert hand washing with sosp and use of alcohol-based hand
semtizers

Respiralory stiqueltes Mre covenng ones mouth and mase whie
cougnuagsneenng walh B Lssuelandkemcheifieced sbow o b
Fodhe e

Frior o mesumption of scfivities, af work aress infended for

fsaching/dermonstratons afc. shat be samhred wilh 7% SO
hypochionite salulion

The schogl should dispiay Slesds helping numbss and also numbers

af focal healfh authortes afc, o eachers Slodents 5 ampleyess o
CoTaG N CAe of Y emeghency

Appropnate  backup stock of persona! prodecfion dems bke face
tovarsimasks, weors, hand saaifizers ofc. shall be made availsbie by
Mmansgamend (o e deachars G afudeania

Ensure avadacity of suficent coversd disfbuns and fresh cans

4. Housslsapnuy] eimnpopes o Oe sifanmesd & rawad aboul Aorms for
waste managamend & vsposal

10 Enfrants fa have mandatony hamd hygiens (sarshper dpsaser] and
hgrmral  screening  provisons. Maliple  gatesSeparale - gates, §
fesaibe, should ba used for antry and el

11, Postors/slondees on prevenfive measies s COVID-10 o be
g lEped promnently

12 Proper crowd revagemnenl showd be fodowed and entry of wsiiors
shodald Be Sichly musRiesrasincied

13 Shanng of #=ms e nofebook, penshencl, argesy, waler bodtle. afe.
amangst atudert’s ahauld nal he abowesd

T4. Regular Tieaning and dismifechon (Lang 1% sodum hypochiste) of
fregmently fooched sirfacet Frowson of soap in lsders and Band

Earilizers in ooy Covmmnn oamas o siaticend quanhfy musd be
ansivad

T3. Teaching malerals, compiuters, lapfops. arinters, shall be disifectad
walts 7% alcoholwises

14 Shudents should nof be imvodvad &1 ey of ihe clean acdivifia
heaith safaly reasons g i

17 Sensiize studsnls, pavenls, leachers and employens fo craals

awanmess on COVID approprists  bekaviow: e
arETIC MeESNes Shova; i bed unger
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18.¥ & studant leacher o employes s sick, they show ot come bo the
sehool ang fofiow necessany arofocok irr dthig regand.

19.Parents wil be solely responsitie ls maintan studenfs’ hygiane
(uniform, fiffn, bags, efc) mﬂ e

This netificaton shall come o fore with immeckals afinct 1 fufhar

cicler
Sdi-
(D, P. Wahlanig, IAS)
Principal Secretary to the Sovwermmaeni of Meghaiays,
Educaton Dapartrmant
Memo No EDN 4020200 26-A Datod Shillong the L b Seplembar 2020
Copy to:

1.
2.
&

P.5 o the Mon'ble Chief Minster of Meghalaya, for bes ond information
P2 i the Herlie Depuby Chisl Minsler of Meghaleys. for his ond information

F.5. o the Horbie Ministar of Education, Government al Meghalaya, for kind
infarmafion.

PS to Speaker for wrd rfomation of ®e Speaker. Maghalaya |Legshive
Agsemply, Shillang

Leadst af cppositon for his krd rfamston
P & {othe Chigd Secretary, Soveenmani of Meghalaya, Tor king information

7. PS5 to the Additional Chied Sscretary, Gowernmer: of Meghsfas, Home

8

B

( Priiticall, for infarmabion

The Commissoner & Secretary ta e Govenment of Meghalaya, Healln &
Family Welana Despartment, for rdamaton

The Executive Charman, MBOSE. fot information & recessary action

£01 The Diracior of Informaticn and Public Relation, Meghalaya, wilh 3 requast 1

putlish this notfication in &l the eadng newspaper

11. Al ihe Deputy Commisioners, Meghataya, for ndanmarlion,
12. All Supenntenden of Polca, Meghaiaya, for informaton
13 The Directar of School Educaten b Literacy, Meghalaya, e rilcmnabon &

necessany aclion

14 The Josnt Direcior, MBOSE, for miormation & nacessary action
15 The Director of Educational Resaarch & Traming, Meghalaya, for information,

By Oiger, el
f'- 7,
Jaint Secretary o the G =i of Magnedaya,
'3, Education Departrneni



Annexure-C
GOVERNMESNT OF MEGHALAYA

HEALTH & FAMILY WELFARE DEPARTRMENT
Mo, Health 1 7502020016, Irstedd Shilbong, the 3™ Sepdember 2020,

ORDEH

I partinl modification of this Department’s Onder Mo, Health, 17520209 e, 162020 and
pontnuation of Crder Ne.Health 1737H20M10  ditb.6.282), the following protocols post

relanstion @ ool G conduct of weddings in choarchestemples'mosques and other places of
worship during the COVIT-19 Pandemde 1

FROTOCOL FOR CONDUCT OF WEDDINGSEVENTS DURING COYIDLY
FA i

Vemue

The venue (either im & Church ce Hall) shall be well-veniilmed and preferalsly ls an

open space (based on ovailshility ond weather cosditions) snd the mumber of

pariictpants/mitendamis should not excesd one third of the seming capacity.

2 Neo A Conditloming to he used

1. Venue shoudd be spacsois enough 1o acchmmpdate the puests with Social Distancing
g Y 2 metres,

4, The ballispoce shouald be well saminzed and hygenic,

The propeietons ore advised fo provide for Hand Sanitizers al the enfrance’exi,

B, The spicing snd wndibztion arranpements shall be nspocied by an CMficer deputed
by the: Distreed Adeministraticn

7. Propeiesor should malninis s list of all soendees, event managers and warkers of such

event,

.

Farticipnmis

I T nusnber of pactici pantsaniendants (sther in g Chisch or Hall) shoold nod exoeed

attie ke of the seating capacily inclubing sl of the hosts,

Senrr cliizesne obove 1he npe of 65 and Children below the age of 103kall ba taken

euirn carg while atending e manage

1. Hosts muy mske armangemonls for onlioe viewing of the vweni.

4. Anyone having sympdoms of coiagh, cold or fever shoiddd sot be allpwed bo atbend the
v eIl

5 Any gift s that ane v be carred with baids mey be avoided. Onking gifts may be
enournged,

6, Al the guests should dswnload and use Aarogyi Setu-app durng und afier the event

=ad

Sl
(VLN Nampal 1AS)
Secretary to the Governmend of Meghalaya,
Healih & Family Wellare Diparimen



Memn No.Health, 1 T5M02IN16-A, Drated Shilbong,the 30" Sepdember, 2020,
Copy to 2=

I ﬁIJI.:T:' Secrelary f the Govermor ol Mepghalsya Shillong for kind mformation ol Gosermor

XThe Privale Secremry 1o Chied Minister Meghalayn, Shillong for kind mformation of Chasf
Mimsier.

1 The Privase Secretary 10 Diepuiy Chief Mingsier, Meéghalava Shilbong e Eind information of
Deepraty Chicf Minister.

4 The Privale Sednary 10 Health Mimister, Meghalaya, Shilloig Ffor Smd mlbarmstson of
Yipister,

2. Private Secretaries to all Ministers. Meghalayn Shillong for kind of Minisser.

&, Frivae Secretary 1o Chiel’ Secretnry for kind Informmion of the Chiel Seeretary,

1. The Additional Chief Secretanes’ Principal Secretanes’ Commassioners & Secreinries
Revpetaries of &1l the Depanment Covemiieiid of Meglsadaa

R [izecior of Heshh Serviees (MIEMUH &FW 1 Researchi Mephalaya Shillomg

4, Dhrector of Infoemation & Poblic Relation for wide circalation in the Print'Electronss media of
Tha S,

| 0L The Diirecior Cemeral of Polios i:-'lnghnlu.:;'u._ﬂh.lllm'l;g

Il Daépeaty Comamisaionurs,

East Khasi Hilks, Shillong’ West Khasi Hilla, Mongssoin/Ri Bhol District,  MNongpoh | Wes
Japrmin Hills Dosireet, Jowss ¢ West Garo Hills Distrier, Tum [ Bl Gare Hills Disriel,
Williarmages © South Garo Hilks Disgrict, Bagtmara™orth Garo Hills. ResubeiparaSoath West
Goro Hills, AmpatyTast Jasntia Hills, Khlichnat® South 'West Khasi Halls, Mawgyrwn

I 2 Joini Derector of Health Services (MCH & FW) Fe [DSP Meghnlayn, Shillong.

I3.DNstrict Medical & Heshb D5,

Easd Khesl Hille, Shilkony' Wes Khasi Hills, Mongsoin®i Bhol [Neiriet, Nongpoh / West
Funtes Hills Distnet. koownl ¢ West Garo Hifle Destrict, Tora [ Bast Qo Hills Dhstrict,
Williamnagar | Soath Gare Hille DRsirict, Baghmara™onh Garo Hills, ResubelpamaSouth West
Gy Halls, Avrspati/East Jaingla Hills, Khhchrist® Sooih West Khast Hills, Mewkyrsal.

T4AI Adoumsimlive DepartmenitHiesds of Depastmein

By Crders, ete

Forleat m:{z‘;%:ﬁ'ﬂ‘tﬂf‘ Lol Meghabaya,

Healeh & Fumily We Creparteent



GOVERNMENT OF MEGHALAYA Annexure-D

TRANSPORT DEPARTMENT
No. TPT.25/2020/384 Dated 15™ September 2020.
ORDER
In partial madification to Order No. TPT 25/2020 /253 dated 02™ June 2020, the odd/even
arrangement for plying of vehicles is withdrawn in_all dis hill
o0 Ared with However, the odd/even arrangement within
Shillong Urban Agglomeration Area will also apply to vehicles entering Shillong from other
{ the State Long distance buses on long routes within the State will also continue to be

esempted from the odd/even arrangement as allowed earher vide Order No  TPT.25/2020/331
dated 26™ August 2020.

5d/-
Commissioner & Secretary
Transport Depariment

Memo No. TPT 25/2020/384 - A Dated 15" September 2020.
Copy:
1. PS5 toChief Minister, Government of Meghalaya for kind information of the Hon'ble Chigf
Mimister of Meghalaya
2. P5. to Deputy Chief Minister, Government of Meghalaya for kind information of the
Hoan'ble Deputy Chief Minister of Meghalaya.
P 5 to al! Hon'ble Ministers for kind information of the Ministers.
PS5 lo Chiel Secretary Govt, of Meghalaya for kind infor mation of the Chiel Secret ary
P35 1o the Director General of Pelice Meghalaya for kind information of the Directar
General of Police Meghalaya
6. PS5 to the Addi. Chiel Secretary Ifc Home (Police/Political) for kingd nformation of the
Addl Chief Secretary I/c Home [Police/Political),

7. All Puncipal Secretaries/Commissioner & Secretaries/Secretaries Government of
Meghalaya

8. Al Deputy Commussionens for infarmation and necessary action
9. Al Superimendents of Police for infarmation and necessary action

l'ﬂ- 'E'ﬂﬂ'l ‘l'ﬂ'ﬂ"lr 'r"'”"pﬂ't rm "'rﬂl'lll-lllﬂ'l ‘ﬂd Hﬂﬂ\ﬂ'ﬂ' Htlﬂﬂ'
J&Ej e e —— m. nl__.__-_ﬂ,ﬁ‘_ll

AN District Transport Ofticers for information and necess Ay HLON

¥

Secretary
Transport Department




Annexure-E

COVERNMENT OF MEGHALAY A
HEALTH & FAMILY WELFARE DEPARTMENT
Heabih Sop WL ] [ Thabid Shaflonghe 27" Oeraber 2310

W herears theere In @ ree2d in-condaln the spread of TONYID-19 bocfhed Stk shing ailh s coseurmisag
netd o [ailigle seonomie wlivies

Therefore, - Mnllowing protocoly ere herety imped Tor sfcrmwon and complarcg n
pipersessn of prevesus profocoli

I Ewiry & Exid 'ratacil

Reydatrutivg

1 i by fioet all pruphd salivine Meghalape o eyiver Semselves prose o S raved ai
hpe S ghalavamsline ey Fepovidfesging biny and o downlond the Arogye Seiu App and the
Behavinumal Change Sanapemem App of Mephalava rom google play siore

Terg

111 Al v whin produce o COVID-Negallve sepurl ol the eoirs possl are excmjried fom
teaieg, Imespective al theis Siale of arighn The oiiremis should hawe heen texied -0 &
recupiiped ibcmloey by R T-PCRTrarn UENAATHAT, The ET-PCACENAAT! TraMa
feprort will ha valid only i ther were Sesied veridim T3 hours ol fheir serival @ the enityrpaini

KAT Megaiive ropnn wl e valid soly i 1esied within 43 hours of shelr anfesl o the 2mry
Fli'l".

(4} For fhos orirmts Wi do nod fees a LUV Nepgmive nepanicumg o ey polms (i

pyrilable mm e el by the Hlovempese ! nimnms cin ohiccse ahiher Papsd fotigsn Tes
AT i ET=PMCR

Clis Lraevs coming: wath a G080 J'-':-n._:uﬂ repon hie shoswny sympsoms on amval o the
amry podm will e e b reetdmoily teded hy BT-MCL

(st

i Al sutmmis with. o segetive WT-PCRTAMETHNAAT imjuit aid il lasing miy

iyl will by exompizd. (oen geecamee anid oo preceed sl therr daily acibeties
mmraliy

Wl Al sirants tengd by BT-PUH @ e enry podal shoukd g ban ksne quaninise or paid
muaraniing B8 the ted resalin e doclared. The et readibid are usimily wesllabdo wiihin 48
boars 11 resed megatie, witlchs ahiall be communicaied theregh an 1% or oom e checked
ealidig ol e iss itk g, soch indEvldeads G caery o with hir daily activitass of
wirk normtle L e gasmiive S0P e barva sor sewliioivesl jaikaiiom shaed B Sellpwed

fils Emrams 1=iad RAT Mepative & emary podm o coming with RAT HNegative cenificas

whedild siderpo mandatory queesmine of T deys. I tesied positive, S0P G hose of
inmumional iwndadicn stoold b follorwed.

Foge 157 X



For shaort-farm Jnbosvnd sosd onoarnd eaovenseny

1) All ssympeomnti persans going o) of Meghalaan e 3 shoet daration of $ (fve) dess
o beia shadl, on retum, be exempted from qesesnting if wvied RAT negitne o crtry.
They shall provide & vaizd isvel docanent in the form of narrail lcket o 1 woasher
oF any otbed evideme salkdating ssxch temvel 19 tested positive. BOP Tor Boow or
imtitutasl isoleton shodd be lolowed.

), Vists ooing R & ipetfis purrose (nsthess. oaammetns, industry, work,
persont] Jistess. ¢k ) W the Mate o Meghalaya fof 3 shon Jungsia of 5 dns o less
ae exeenpied from quaranteg of produston of 2 COVID-Negotive RAT repon froe a
fedogiiaed abomtory. The repeet will be valid caly if they wese eded within 48 koo
of thair smival 3 e ooy pornl. Soch individusis (en ationil 10 their purpoea: of wiit
and pre resirikbed w imded imdneohere only B the cessdence. 1 their workplace.

In cawe the vl neods 3 be emienddd for msore thany § days the isilans should
mandsivrily underpo RT-PCRCBNAATT cuNal 16wt 0t Gir oien Saperas in kv ol the
recoghisod labosory 1o e Stase on the $ Jay and they will be alloued to cairy ¢a
with thew wirk anly aftar deciarstnu of the todt resall,

IMPDRTANT NOTE: All cotrasks escogiod Som guarsatind ame 10 dlosedy inaniter ther
hesalth for [0 Jagps Froen the dade of ey it the Siste Upon desalopraent of ary semploms
of COVID-I9. such mdividants should sedf-nepon 10 the teanest healthcare (ol ANMY
ASHA worker. All erennis will be montomd on 2 regalar hasis thaough TVRS calls fram
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19 positive porson Without Wesreg A mask 3bd was exposed o the persan for Bt least 15
BTN
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Lrow sbord their exposiare urts] their besl resslt are decrod
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{iii]  Irseied mepative and ssympiomee, such isdividuals can corry on sl Seir work 58 ol
wiids mometsring themselves Tor any symptomes S ihe aest 10 days.

(] I 1esed pesdiive, SCH foe fiame o imastional halngion shsuld be Salluuel.
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ihuree,

ivil  Howpdialsed L'I.‘:I"r'll.'l-l'?m:eg'mll'ted]u'lw:ll.u per the cumren S0P,

Thiea prded b8 vudiffeatom ol e presios podiséa fiee high ke costact isEand vk
Flaalih 9 0 3086 dooed 27 0K- D030,

B
{ Samparh Kisnar JAS)
Curreninnioner & Secretary Wi the Gereemrnem of Megalepa,
Healih & Family ‘Weltwr Doparmem
Mbeimin b Blenlil. P20 00 | 1He A, ﬂiﬂﬂmm‘,ﬂnﬂ‘ﬂﬂﬂiﬂlﬂl
iy b -
| Thet Seenstary 1 1he g of A ghakive, Sl o kind infiormesion of e Caovemer
=.The Privale Seorrtary 1o Uil Minager, Meghalsye. Shillosg Tor kisd infomation of Chief Miniser.
1 The Mivadie Seknmary 10 Duputy Chiel Misksioe, Moghalies, Shilliong S kil infirmation sl Temar
Chigl hisisicor.
£.The Pl Sednmary 1o the SpeskerMoghalisa Lepgshimive Aasemsly foe Lind slemation ol the
Syrezhir
5 Tw PFrivaic Sarrary @ the Leader < Cppushiem, Meghaleps Lépiainlve Sssemddy o Kid
{intmrni g o U Leadr ol L ppoiyas
HoThe Mrifeale Seeivtary o Maslih Mimvler, Mephelavi, Shilhing S Rihd iaformees ol Slinisier
fiPrwaie Secrenrtes dn all kliniders, Meghalava Shilkmg Sor Goid o Slindsier
4. Pelvate Seoretsry tn Chisl Sevresary g kind infmation of e Clied Seenetar
%, The Adlinnmal Chiel Ssorvtamios’ Frncipel Ssscrmares’ Commissionen & Secrnanos. Secmemnes of
nll e Blepormrmend Ceoveermemaed nfl Mephetan.
qulmuﬂmuun;iuwmqum,m RFW R, Meghalava, kg
I DErtur of Informatam & Peblic Helotion for wide copulation in the PrimTlecnims media of 1he
b Fi 1 08
12, The Dinsaiot Tretieral ol Polides Miapiala va, Shillog
L1 Py Cremniinginers, Eesl Kol Hille, Shiflapp' Wesnl Khati Hilhs, Monpioin'B Bhai Dairic,
Mongpoh / West Jenila Hills Diemios Jowss / West Gam Hills Disiroe, Tum ¥ Bl Gare HHls Deania,
Widllarmagzar  Sondd Tion Hills Thetaes. Aagleuase™E501h G Hills, BesulglpasdSoasih ‘Wea Cani
Flills, ArmpaisEpnt Evirdia Hillss Kblivhrot! South Wit e Blills Mawk ymwal
19 b Dereeton of Heobit Serviees (WMCH & FWE e 1DSF Irh;!;l'll].npn._ '.'i1III|:|-n3..
15 Casarect Wledaal & Fleahl 1 Mees- Fael Ehasi Hills, $.I|ill.l-rl.u.l Went Kimsd Hills, Mol Bl
[Hstrast. HSoegpol CWesl Jeniin Hills Desirst, dowal W et Gane Hils Dismet. T ¢ Rani Gaom Hills
DRsiret Willamnagar ! Souih Giaro Hells Dissic. BagdamsraNonk Gun Hilly, NesobelpanSous Wesl
(e Hills, AsifatiEas Jaiza Hills, Khbglmial Smieh West K hoi Fitls, Maskrroral
I AL Adminsmiive Deparimem Hesss of Deparmeesi

Imilm
linme "u;:l.rl,'rur!r W Thay Lgseermmntmd of Sloglalvm,

Hihh & Family Wellare Deparinein

Fage 3ol 3



	f368064e3863155e783f4c099d6259e2990d7364a3b52a38fe58c1070099bc96.pdf
	cf887b78c44c54fa733a7ffa0bf2bd8152587652c4bdbecb8500d1b5c27089fd.pdf

	f368064e3863155e783f4c099d6259e2990d7364a3b52a38fe58c1070099bc96.pdf
	cf887b78c44c54fa733a7ffa0bf2bd8152587652c4bdbecb8500d1b5c27089fd.pdf
	cf887b78c44c54fa733a7ffa0bf2bd8152587652c4bdbecb8500d1b5c27089fd.pdf

	f368064e3863155e783f4c099d6259e2990d7364a3b52a38fe58c1070099bc96.pdf
	cf887b78c44c54fa733a7ffa0bf2bd8152587652c4bdbecb8500d1b5c27089fd.pdf

	f368064e3863155e783f4c099d6259e2990d7364a3b52a38fe58c1070099bc96.pdf
	cf887b78c44c54fa733a7ffa0bf2bd8152587652c4bdbecb8500d1b5c27089fd.pdf
	cf887b78c44c54fa733a7ffa0bf2bd8152587652c4bdbecb8500d1b5c27089fd.pdf


